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The Elder Persons (Care and Protection) Bill, 2019

SHRI DEREK O'BRIEN (West Bengal): Sir, I move for leave to introduce a Bill to
facilitate the development of a holistic national policy to ensure preservation of rights
and provision of specialised care to senior citizens for their welfare and development
to be undertaken by the State and for matters connected therewith and incidental

thereto.
The question was pui and the motion was adopled.
SHRI DEREK O'BRIEN: Sir, I mtroduce the Bill.
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The Right to Breathe Clean Air Bill, 2019
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The question was put and the motion was adopted.

A qR.d. Rt w=ey, # fagad B quwenfia & g |
The Right of Children to Free and Compulsory Education (Amendment) Bill, 2019

DR. AMAR PATNAITK (Odisha): Sir, I move for leave to introduce a Bill further
to amend the Right of Children to Free and Compulsory Education Act, 2009.

The question was pui and the motion was adopled.
DR. AMAR PATNAIK: Sir, I intreduce the Bill.
THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Now, Kumari Selja.
The National Commission for Senior Citizens Bill, 2019

KUMARI SELJA (Haryana): Sir, I move for leave to introduce a Bill to provide for



